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Visit of Red Cross to POWs Campvy

2653. SHRI PRABHUDAS PATEL:
SHRI P. G. MAVALANKAR:

Will the Minister of DEFENCE be
pleased to state:

(a) whether India invited Red
Cross to visit Prisoners of War Campr
where firing took place,

(b) if so, whether Pua'dstan protest-
ed to the firing on these camps; and

(c) the facts of the incidents?

THFE MINISTER OF DEFENCE
(SHRI JAGJIVAN RAM): (a( to (c)
In 18 cases. 3 of mass insubordina-
tion and 15 of attempts to escape.
firmg had to be 1esorted to prevent
escape and to restore order All
these cases were reported to the In-
ternational Committece 07 the Ted
Cros- Pakistan prolested 1n cases
wheic casualties took place.
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U'N Membership for Bangladesh

2655 SHRI BHOGENDRA JHA.
Will the Minister of EXTERNAL
AFFAIRS be pleased to stale:

(a) the latest position with regard
to the granting of UN, membership
lo Bangladesh; and

(b} what are the hurdles 1n the
way and the steps being taken by
india to overcome the same?

THE MINISTER OF STATE IN
THE MINISTRY OF EXTERNAL
AFFAIRS (SHRI SURENDRA PAL
SINGH): (a) Because of Chinese veto
thre Security Council could not re-
commend Bangladesh’s admission. to
the UN Geneiral Assemply. In consi-
dering the Security Counal’s report
the UN General Assembly, {n Nov-
ember, 1972, adopted without vote
iwo resolutions, ome of which en-
dorsed the ehgibility of Bangladest.
for admussion to the UN and express-
ed the desne that it be admiited at
an early date.

There have not beer. any furthe:
develoyments und the latest position





